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Corporati n Limited. New 
Delhi, for the year 1977-78 

along with Audited Accounts 
and the comments of the 

Comptroller and Auditor 
General thereon. 

(6) Two-statements (Hindi and English 
versions) showirig reasons for delay 
in laying the papers mentioned 
at (a) and (b) f ikm (5) above. 

[Placed i 

444:2/821. 
Library cc  N  . LT-

REVI W ON AND ANNU,\L REPORT 
OF nc:co STANTON PIPE AND 

FOUNDRY OMPANY LTD. 
AL CTTA FOR THE YEAR ENDED 
31 T DECE fBER, 19 ANO TATE-
MENT OR D LAY. 

The 1inistrr of State in the Ministrie · 
of Industry and Steel and Mines 

{&bri Cbarnnjit Chanana): 

1 beg to lay on the Table 

(1) A copy '!ilch of the fl' II wing pare"r 
(Hin i and E:igli h ver io n. ) under 

sub-sccticn (1) of ction 619 A 

vf lhe C J 1 lpllnies Act, 1956 :-

(i) Review by th'-! ~nm : t on 

the working of the JISCO 
Stanton Pip and Fou.1dry 
Company Limill;d. Calcutta, 

f: ir the year ended 31 "t Decem-
ber 1980 

(ii) Annual Report f t ~ JISCO 
Stinton Pipe and Fvu ndry 

Company Limited, Calcutta, 

f r the year ended 3 l . tDccem-
~r  1980 a lung with the 
Audited Accunts and the 

comments of the C mptroller 
and Auditor General thereon. 

(2.) A . tatement (Hindi and English 
ver on~  howing rea ns f r delay 
in laying the pap rs mcntio:Ocd 

at (1) above. 

(Piaced in library See No. LT-

4443/82]. 

STATEMENT FOR DELAY IN LAYING 
THE ANNUAL REPORT AND 
ACCOUNTS OF NATIONAL IN-
STITUTE OF EDUCATIONAL PLANN-
ING AND ADMINISTRATION, NEW 
DELHI FOR 1980-81. 

The Minister of Parliamentary Affairs 

.and Works and Hoaslng (Sbri Bbisbauia 
Narain Singh) : On behalf of Sbrimati 

Sheila Kaul, 

I beg l lay n th Tahk 

a statement (Hindi and n ~s  

version ) showi11g reas ·ns ·ur delay 
in laying the Annual • R·.:,., rt and 
Ace unt ~ nf the National J nsti-
tute of Etlucati nal Planning a nd 

Aun ; ni t 1 ·11 i• n, New Ddhi. for 

!hey ~nr 1 8 ~ I. [Placed i library 

See. No. LT-4444/82) 

Scc'"lnd Annual Rzp"'rt 1· f C ·mmmi<; ;i l n 

for Scheduled Castes and Scheduled Tribe 
for 1979-80 and Memorandum uf AcLi n, 
Rep rt f G Jmmi:. 'ioner ~ r S1.:h "'ulcd 

Cast s anrl Scherlulcd Tribes fo r 1979-80 
and 1 8 ~  and Annual Reporton work-
ing o f Protection of CivH Rights Act, 1955 

for the year ending 31st Dec.1980. 

Tbe Minister of State in the Ministry of 

Home Affarirs (Sbri Nihar Ranjan Laskar) : 
• 

I beg to lay on the Table 

(I) (i) A crpy of the Second Annual 

Report fHindi and Eng!ish versions) 
of the Commi ion for Scheduled 

Castes and Scheduled ri e~  for 
the year 1979-80. 

(ii) A copy c·f the Memorandum 
(Hindi and E glish Versions) o f 

tho Action taken on the recome.,,Pa-
tions c1ntaincd in the Report. 

[Placed in library See LT-4445/82] 

•The Annual Rt.port was ·1aid on. 
the Table on the 4th March, 
1982. 

••Not allowed. 


